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Third Plan outlay of 
Kashmlr. 

Jammu and :rhe report is at present under de-
talled examination by the Govern-

(4) and (e). There 
proposal at present. 

is no definite 

sw.e 01 DreaaeIIarJa at Natloaal 
Defeaee Aea4emy 

1tt1. 8brl Allar: Will the Minister 
of Defeace be pleased to state the 
progress made towards a decision to 
set up a statue of Dronacharya in 
Def4mce Academy, Khaclakvasala, 
Poona? 

TIle MIaJster of Defea.ce (Sbrl 
KrtabDa Mellon): The proposal to 
erect a statue of Dronacharya at the 
National Defence Academy, at an est.i-
mated cost Of &. 70,000 was dropped 
in March, 1956. 

Purcllue 01 Bam for Defence Canteen 

144'2. 8hrl Rqhunatb 8ml'h: Will 
the Minister of nefenr,f) be pleased to 
sta.te: 

(a) whether it is a fact that rum for 
the Defence Canteen was purchased 
at double the market rate thus caus-
ing a loss of nearly 2 crores of rupees 
to the Government of India and an 
enquiry was he·d in the allair by two 
senior Joint S ta ~ of th(' Defence 
Ministry; and 

(b) if so, the result of the enquiry? 

The Minister of Defence (Sbri 
K.rIsbDa Menon): (a) and (b). From 
the enquiry made by two Joint Sec-
retaries of the Ministry of Defence 
into the workini of the Canteen 
Stores Department <India) it was 
found that this department had paid 
for rum purchased by it nearly double 
the price paid by the Anny Supply 
Corpll fOr rum procured by it through 
the Ministry of Food and Arriculture 
tor supply to the troops. A.:r. a result 
of theR purchuell by the Canteen 
Stores Depertment (India) however 
there is no loss to Government as sucb. 
It resulted, ~ . in a conaIderable 
IncTMSC in price to the consumen· 

ment. 

Basic Wqe of Primary School 
Teachers 

1448. Sbri Tanl'ama.nl: Will the Min-
ister of Education be pleased to state: 

(a) whether Planning Commission 
has proposed that primary school 
teachers should get a minimum tJf 
Rs. 50 p.m. as basic wage; 

(b) if so, the steps taken to en-
force it; and 

(c) what are the views of the var-
ious State Governments? 

Tbe MInIster .f EdacaUoa (Dr. K. 
L. SbrimaU): (a) No, Sir. 

(b) and (c). Do not arise 

Grant to MaDJpar ScbOOIs 

1449. Shri L. Achaw SiD&'h: Will t ~ 

Minister of EducatiOn be pleased to 
state: 

(a) whether it is a fact that reim-
bursement of tuition fees granted to 
aided high schools in Manipur by the 
local Administration has been with-
drawn and schools have been financial-
ly hard hit; 

(b) ~t  tuition fees from 
studenlc; of lower classes upto Class 
VIII are to be re:mposed; and 

(e) the reasons for the withdrawal 
of 90 per cent grant-in-aid to high 
~ oo ~ 

The Mlnlster of EdllcaUon (Dr. K. 
( •. SbrImaU>: (a) No, Sir. 

(b) No, Sir. 

(c) The grant· in-aid has not been 
withdrawn. 

Nap BOIdUes 

1&58. r 8IarI L. Aclaaw SIDP: 
I.. 81ar1 P. C. 1IeraoU: 

Will the Minister of Ronw dun 
be pleased to state: 
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(a) whether any members Of the 
armed gang who looted ZamlODI 
Bazar in lmphal dwiDg December, 
1960 have been apprehended, by the 
Manipur Police; 

(b) whether it is a faot that they 
belong to a hostile group of Naps 
planning to raid Impha1; and 

(c) the steps taken by the Manipur 
Admini5tration to meet any such raid 
in Imph.l and its neighbourhood? 

'!'be Minister of State 1a the MlDia-
try 01 Home Atraln (Sbri Datu): (a) 
Not yet. 

(b) The-case is still under invesU-
gaUoD. From the tacts ascertained so 
far it does not appear that the mis-
creants belonged to any hostile group 
Of Naps planning to raid Imphal. 

(c) Adequate security measures 
have been taken. 

Nap .Area 

Itsl. Shri L. Aehaw SlaP: Will 
the Minister of o ~ Atratn be 
pleased to state: 

(a) whether the sub-divisions of 
Tamenglong and Ukhrul and the Mao 
Maram circle have been declared as 
disturbed areas under the provisiona 
of Armed Forces (Assam and Manlpur) 
Act; and 

(b) steps taken to check and ("on-
tcol lawlessness in the hilb"' 

'l'be IIbaister of State ia tile MIDIs-
try 01 ROIDe Atralrs (8br1 Datu): (a, 
and (b). 'nle Ukhrul Sub-Division, the 
Mao Maram Circle and the Tameng-
long Sub-Division aorth of the old 
cachar Road have been declared as 
disturbed areas under IleCtlon 3 of 
the AnDed Fcm:e. (Auam and Mani-
pur) Special PoweI'I Act, 1158, 10 a. 
to eMbIe the .eurity fon:es to take 
more efteetive aetion apinat hostile 
activities. Security forces in t!le 
afl'ected ... have been adequately 
~. 

KaDpabatl Project 

Its!. Shrl Auroblado GIIeIaI: Will 
the 'Minister of Bome Atraln be 
pleased to state: 

(a) whether Adivasi and Scheduled 
Caste people have been affected or are 
IlL:]y to be a.fl'ected by the Kanpabati 
Project of West Bengal; and 

(b> if. so, how many and how they 
have been rehabilitated? 

The DePllb' MillIstel' of Bome 
AJralrs (8brImaU Alva): (a> Out of 
the total population of 9500 which 
will be affected by this project the 
number of Adivasi and Scheduled 
Caste people will be about 1995 and 
5225 respectiveiy. 

(ob) None of them have been dis-
placed so rar and the question 01. tbeir 
rehabilitation does not ariIe at ~t. 
The State Govenunent are, however, 
fuUy seized of this problem. 

NaUoDal War Memol'la.l 

Its3. Shri L. Aehaw SIIII'h: wm 
the Minister of Home Atraln be 
pleased to staLe: 

(a) whether it i.s Ii tat't that the 
National War Memorial at Kbomjom, 
Manipur has not yet been COMtructed 
because of non-availability of funda; 

(b, whellier a llCheme has been pre. 
parl"d by the P.W.D., Manipur; and 

(el whether it can be implemented 
during this a ~ 

'nIe MlDi8ter Of State In the 1IbdI-
try of Bome Atraln (Sbri Baw): (a) 
to (e). The Manipur Admiru.traUon 
offered to the KhoDlrJom War 
Memor:al Committee a piece of land 
for the construction of NaUoDaI War 
Memorial at Khoncjom subject to the 
condition that 'unda for tbe adual 
erection Of be Memorial would be 
found by he Committee. Tbe ,ood 
oftlces of the Manipur P.W.D. were 
made available to the Memorial Com· 
mittee for preparation of an ettimate. 
It i. for the CommJt_ now to tAke 
further action in the matWI'. 




